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Complaints against M/s. Lohia Machines 

for Utili ation of Booking money 

10651. DR. KRUPA lNDHU 
BHOI : Wi II the Mini ter of IN-
DUSTRY b pleased to state : 

(a) wh.:thcr overamcnt ha e 
received report ag inst 'Ml . Lohia 
Machines td., K npur for utilising 
th funds collected by them from 
the booking of scooter for their other 
entur 

(b) if so, the d ~  thereof ; and 

(c). the steps being taken to safeg-
uard the interest of general public ? 

THE MINISTER OF lNDUSTR Y 
(SHRI NARAYAN DATT TIWARI) : 
(a) No complaint of this nature has 
been rcceiv d in the Ministry of · 
Jndmtries. 

(b) Does not  a rise. 

(c) To safeguared interest of the 
general public, guidelines have been 
issued by the G overnment in Novem-
ber, 1983 regarding development of 
funds collected by automotive manu-
facturers as advance dcposi ts for 
booking of vehicle . 

Issue of Industrial licences in Rajastban 

10652. SHRl VIRDHI CHANDER 
JAlN : Will tbe Minister 
of lNUSTRY be pleased to 
state the number of app1ications 
for inclu tda l ~  in Rajasthan 
" pending with Government as on 

31 March, 1984 ?. 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI PATTAAHT RAMA RAO) : 

As on 31 March, 1984,  : 4 Indust-
rial Licences applicationti under the 
provision of Industries (Development 
& Regulation) Act, 1951 for locat-
ing industries in Rajas than were at 
various stages of consideration. 

Kl IJing of P ersons hy Rxtcrments 

10653. SHRI RAMJIBHAI 
MAVANI : Will the Minister of HOME 
AFFAIRS be pleased to state : 

(a) whether a number of innocent 
persons have been killed by extremists 
in various parts of Punjab, Chandi-
garh, Haryana. Him chal Prad b and 
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Delhi during l March, 1984 to 
17 April, 1984 ; 

(b) if so, the details thereof; 

(c) ~ details of action taken 

in the matters against culprits ; 

(d) the details of arrests made so for 

tiJI date in the matte r  : 

(e) what compensation have been 

paid in each case of murder and 

i njurcd ; and 

(f) the steps take n to curb such 

extremists and their activities ? 

THE rvrrNJSTE R OF STATE IN 
THE MINISTRY O F H O ME AFFAlRS 

(SHRI P. VENKATASUBBATAH) : (a) 
to (f) During t he perio d from Ist 

March, 1984  to 17th Apri I, 1984, 51 

persons were killed in violent inci-

dents in Punjab. Ca t::S have been 

registered under the provisions of 

IPC, Arms A c t and Explosive Sub-

~  Act, in connection with these 

incidents. Five accus;::d have been 

arrested in these  cases. In Hddition, 

6 persons involved i n crimes were 

killed in cncoun ters with police and 
one was killed by a back gu<:1rd. 

Rs. 10,000 ecich has bct:n paid a 

compensation to the next of kins 

of 8 persons killed in the incidents. 

The families o f one Assistant Sub 

.inspector of P olice and of one Cons-
table killed were given financial 

assistance as per rules. 

In Chandigarh, 3 p ersons were 

killed during the above period in 

violent incidents. Cases have been 

registered under the provisions 

of IPC, Arms Act, and Explosive 
Substances Act, in connection with 

these incidents. No arrest has been 
made in the  e cases so far. A  :sum 

of Rs. 5000 has been sanctioned to 
the dependents of one d eca ed 
·person. 

The autbories in Punjab ind 
Chandigarh have taken v-arious . steps 

to check extremist activirive Th 

include pmting of police pickets d C 

stratagt-c pClints, organising of raids 

and nakabandis, intensification of 

i:>olice Patrolling and deploym.;nt of 

additional police forces. 

The information in resp .... c t o f 

Haryana, Himachal Pradesh an<.I .D:!lhi 

is being collected and will b,; laid 

on the Table of the House. 

Studying of His tori cal Aspects of 

Science and Technology by NISTADS 

10654 SHRI RAM VILAS PASWAN: 
Wi 11 the PRIME MINISTER b:: pleased 

to state : 

(a) wht:!lher the NISTAD , a 

CSIR institute, 1s devoting m u1.:h 
of its energy ia studying the histori-

ca I aspects of Science and Tech n o . 

logy, which could be better hJ.ndled 

by historical research bodies ; 

(b) whether it efforts in studying 
the history of science in 01her 

countries amount to duplicatio n of 

work already done by other ; and 

(c) whether NIST ADS in any way 

contributed to the technologica I po licy 

of the coun t ry ? 

THE MINISTRY O F STA T E lN THE 

DEPARTMENTS OF SCIENCE AND 

TECHNOLOGY. ATOMIC E NERGY, 
SPACE, ELECTRONICS AND OCE N 
DEVELOPMENT (SHRI SHIVRAJ Y . 

PATIL) : (a) The Institute i nol ~ 

ed in studying the histor ical peer 
of science and technology per se, One 

of the areas of research of NJSTADS 
is the study of the interac1io11 o f 
science and technology with society. 

This requires a  multidi cipliuary 
approach involving ~  e in thu 
fields of naturaJ sciences, engineeri ng, 
techoolo and sociaJ ac which 
CIDDOt normaJJy be follo d by his-
'torh:al rftea_rdr bodies. 




